COURT-|

IN THE APPELLATE TRIBUNAL FOR ELECTRICITY
(Appellate Jurisdiction)

APPEAL NO. 131 OF 2016 & IA NO. 292 OF 2016
APPEAL NO. 132 OF 2016 & IA NO. 295 OF 2016 &
IA NOS. 109 & 225 OF 2017
AND
APPEAL NO. 133 OF 2016 & IA NO. 298 OF 2016

Dated: 9" March 2018

Present: Hon’ble Mr. B. N. Talukdar, Technical Member (P&NG)
Hon’ble Mr. Justice N. K. Patil, Judicial Member

APPEAL NO. 131 OF 2016 & IA NO. 292 OF 2016

In the matter of:

Gail (India) Ltd. .... Appellant(s)
Versus

Sravanthi Energy Pvt. Ltd. & Anr. .... Respondent(s)

Counsel for the Appellant(s) . Mr. Sachin Puri, Sr. Adv.

Mr. Sridharan Rajan Ramkumar
Mr. Yoginder Handoo
Mr. Nishant Kumar

Counsel for the Respondent(s) . Mr. Nishant Anurag
Ms. Lalia Elizabeth Philip for R-1

Mr. Sumit Kishore for PNGRB

APPEAL NO. 132 OF 2016 & IA NO. 295 OF 2016 &
IA NOS. 109 & 225 OF 2017

In the matter of:

Gail (India) Ltd. .... Appellant(s)
Versus

Gama Infraprop Pvt. Ltd. & Anr. .... Respondent(s)

Counsel for the Appellant(s) . Mr. Sachin Puri, Sr. Adv.
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Mr. Sridharan Rajan Ramkumar
Mr. Yoginder Handoo
Mr. Nishant Kumar

Counsel for the Respondent(s) : Mr. Nishant Anurag
Ms. Lalia Elizabeth Philip for R-1

Mr. Sumit Kishore for PNGRB

APPEAL NO. 133 OF 2016 & IA NO. 298 OF 2016

In the matter of:

Gail (India) Ltd. .... Appellant(s)
Versus

Beta Infratech Pvt. Ltd. & Anr. .... Respondent(s)

Counsel for the Appellant(s) : Mr. Sachin Puri, Sr. Adv.

Mr. Sridharan Rajan Ramkumar
Mr. Yoginder Handoo
Mr. Nishant Kumar

Counsel for the Respondent(s) . Mr. Nishant Anurag
Ms. Lalia Elizabeth Philip for R-1

Mr. Sumit Kishore for PNGRB
ORDER
Learned counsel appearing for Respondent No.1 seeks three weeks’
more time to file response to the affidavit filed by the appellant. As a last

chance, time is granted and she may file the same on or before 02.04.2018

after serving copy on the other side.

List these matters on 27.04.2018.

(Justice N. K. Patil) (B. N. Talukdar)

Judicial Member Technical Member (P&NG)
tpd/vg
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